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this particular Oflfice is concerned, for 
research.

B a c k w a r d  C la sse s  C om m ission

*792. Sbri B. N. Kureel: Will the 
Minister of Home Affairs be pleased 
to state:

(a) whether the Backward Classes
Commission appointed by the Govern
ment have been authorised* scruti
nise the President’s Order, 1950 re
garding the list of Scheduled Castes; 
and

(b) if so, whether the inclusion or 
exclusion of the Scheduled Castes in 
the list will affect the allocation of 
seats in the Legislatures for the next 
General Elections?

The Deputy Minister of Home Affairs
(Shrl Datar): (a) Yes.

(b) Yes.
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Shri Thimmaiah: May I know

whether any interim report has been 
submitted by the Backward Classes 
Commission and, if so, what are the 
recommendations they have made?

Shri Datar: They have sent in ad
vance only some recommended lists. 
The reasons and* other material have 
not been supplied. And Government 
will take action only after receipt of 
the Anal report.
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*794. Shri Gldwani; Will the Minis
ter of Finance be pleased to state:

(a) whether it is a fact that the- 
Ministry of Home Affairs, have isf.red 
certain orders in connection with the 
confirmation and seniority of displac
ed Government employees to various 
Ministries; and

(b) if so, whether these orders 
have been implemented by the Cus
toms authorities at Bombay, Calcutta 
and Madras?

The Minister of Revenue and 
Defence Expenditure (Shri A. C.
Guha): <a) The Ministry of Home 
Affairs have issued no special orders 
governing the confirmation of displac
ed Goyemment servants only, but 
they have issued specific instructions 
about the manner of the fixation of 
seniority of displaced Government 
servants.

(b) Yes, Sir, except in tour cases 
out of 91 due to some technical difH- 
culties. These are under consideration 
in consultation with the Ministry of 
Home Affairs.

Shri Gidwanl: Will the Govern
ment expedite the disposal of those 
tour cases also?.

Shri A. C. Guha: Only four cases 
are remaining out of which in the 
case of three there was some break of 
service; either the persons had resign
ed* or absented themselves before join
ing here. So there was this technical 
difficulty. In the other case the per
son is educationally not qttelifled.

Mr. Speaker: He wants to know 
whether Government will expedite 
their disposal. ‘

Shri A. C, Guha: We are trying to 
expedite as much as possible.




